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Criminal Appeal  No(s).  1228-1233/2023

STATE OF UTTAR PRADESH                             Appellant(s)

                                VERSUS

URMILA DEVI ETC. ETC.                              Respondent(s)

Date : 20-03-2024 These appeals were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ABHAY S. OKA
         HON'BLE MR. JUSTICE UJJAL BHUYAN

For Appellant(s)   Mr. Ardhendumauli Kumar Prasad, Sr. A.A.G.
                   Mr. Vishnu Shankar Jain, AOR
                   
For Respondent(s)  Mr. Anubhav Kumar, Adv.
                   Ms. Gauri Swaroop Bansal, Adv.

M/S. Manoj Swarup And Co., AOR
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

List on 25th April, 2024.

(ASHISH KONDLE)                                 (AVGV RAMU)
COURT MASTER (SH)                             COURT MASTER (NSH)


		2024-03-20T16:56:35+0530
	ASHISH KONDLE




